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Revelations Regarding HDW sub-
marine Deal in a Book

27. SHR1 ASHWANI KUMAR:
SHRI PRAMOD MAHAJAN:

Will the PRIME MINISTER be
pleased to state:

(a) whether Commander Suresh-
war D, Sinka (Retired) the author of
‘Sailing and Soldiering i Defence of
India’, has revealed in his book, a
shady deal in connection with HDW
submarines; and

(b) if so, what are the facts and
the follow-up action thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (DR.
RAJA. RAMANNA): (a) Commander
Sureshwar D, Sinha (Retired) in his

book entitleq “Sailing and Soldiering -

=T

in Defence of India” has inter alic
written gbout certain allegeg frregul-
ratics in the HDW Submarine Deal.

(b) The matter is being investi-
gated by the Central Bureau, of In-
vestigation, who have recently re-
gistered a Regular Case,

Anamoly in the Pay Scale of Assist-
anis

28. SHRIMATI JAYANTHI NATA-
RAJAN: Will the PRIME MINIS-
TER be pleased to state.

(a) whether Government have re-
cently received any memorandum/
representation from the Union/
Association of the Centra] Govern-
ment employeas or any Member of
Parliament regarding removal of ana-
moly in the Pay Scale of Assistants
recommended by Fourth Central Pay
Commission;

(b) it s0, what are the
thereof; ’

details



